
II. A copy each (in English and Hindi) of the following papers:—

(i) Memorandum of Understanding between the Government of India (Ministry 
of Housing and Urban Poverty Alleviation) and the Hindustan Prefab Limited 
(HPL), for the year 2015-16.

[Placed in Library. See No. L.T. 3182/16/15]

(ii) Memorandum of Understanding between the Government of India (Ministry 
of Housing and Urban Poverty Alleviation) and the Housing and Urban 
Development Corporation Limited (HUDCO), for the year 2015-16.

[Placed in Library. See No. L.T. 2955/16/15]

Report of the comptroller and auditor general of India

 

[Placed in Library. See No. L.T. 2758/16/15]

————

REPORT OF THE SELECT COMMITTEE ON THE REAL ESTATE 
(REGULATION AND DEVELOPMENT) BILL, 2013

————

REPORT OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING 
COMMITTEE ON HEALTH AND FAMILY WELFARE

SHRI SATISH CHANDRA MISRA (Uttar Pradesh): Sir, I present the Eighty-
sixth Report (in English and Hindi) of the Department-related Parliamentary Standing 
Committee on Health and Family Welfare on the Homoeopathy Central Council 
(Amendment) Bill, 2015.

————

REPORT OF THE DEPARTMENT-RELATED PARLIAMENTARY 
STANDING COMMITTEE ON URBAN DEVELOPMENT

SHRI ANIL DESAI (Maharashtra): Sir, I  lay on the Table, a copy (in English 
and Hindi) of the Seventh Report of the Department-related Parliamentary Standing 
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